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THE HIGH COURT OF MEGIIAIAYA 

SHILLONG 


Dated , Shillong 2~' June, 2016 

No . H CM .Il/184/ 2014/2291 : Hon'blc the Iligh Court of Meghalaya is 

pleased to direct Smti. h. Shabong, Judicial Magistrate First Class, Ri~Bhoi 

District, Nongpoh to also function as ln~barge Chief Judicial Magistrate, 

Nongpoh. 

B) Order, 

Memo No.HC.M.fl / t84/ 2014 / 229lA Dated, Shillong 27th June, 2016. 

Copyfor· irifonncltion to:­

1. 	 The Spccirzl Secretary to the Government, Law Department, Shillong 

with a request to issue the related Notifications affecting functioning of 

the respective District Courts as per relevant Acts, Rules and Regulations, 

etc. 
2. 	 The Acco·untant Genern/ (A&E), Meghalaya, Shillong. 

3· 	 The Joint Registrar- cum -Secretary to Hon'ble the Chief Justice, High 

CourtojMeghalaya, Shillong. 

<J. 	 The Private SecretanJ to Hon'ble Mr. Justice Sudip Rajan Sen, Judge, 

High Court ofMeghalaya, Shillong. 

5· 	The Private Secretary to Hon'ble Mr. Justice Ved Prakash Vaish, Judge, 

1ligh Court ofMeghalaya, Shillong. 

6. 	 The Tre-asury Ojficer, Shil/ong I Jowai I Nongpoh I 1'ura I Nongstoiu I 
l t'illicunnagar. 

The District and Sessions Judge, Shillong I Jowai I Nongpoh I Tura I 
Nongstoin I Williamnagarfor injo1·mation. 

8. 	Smtl. E.Shabong, Judicial Magistrate First Class,Nongpoh. 

~1e System Analyst. High Court ofMeghalaya, Shillong, to upload the 

Notijkution in the Official Web-site. 

10. QOice File. 


